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for the last two or three years; year
by year the situation there is deterio-
rating as far as relationg between
the management and the labour are
concerned. May 1 know, Sir, what con-
erete steps Government purpose to
take in order to settle the affairs
amicably? I mean some sort of
common machinery having represen-
tation for all parties has to be created
so that issues can be discussed and
mutually settled.

Surr T. N. SINGH: The machinery
is already there. There is 3 represen-
tative Union which is fully entitled to
make any representation in regard to
labour problems,

Sart DEOKINANDAN NARAYAN:
May I know, Sir, the names of the
T'niong that are working in that
factory?

Surr T. N. SINGH: There is one
Union, Heavy Electricals Trade em-
ployees Union, which is recognised as
the representative trade union. There
is another Union which is not recog-
nised, called the HESTU,

Serr G. M. MIR: May I know, Sir,
whether it is a fact that the losses in
the Heavy Electricaly are due to
theft and misappropriation mostly by
officials, Storekeepers and others and,
further, may I also know whether
these losses have been written off by
the Genera] Manager?

Sarr T. N. SINGH: If the hon.
Member supplies me the details, I
shall certainly look into them.

Surt R. S. KHANDEKAR: May I
know, Sir. whether it is a fact that in
this factory there was a wage increase
recently when the President of the
AILT.ULC. Madhyaz Pradesh, threaten-
ed to go on fast, while no increase in
wages was given although so wmany
Uniong before this incident agitated for
their demands? May 1 know the
reason for this?
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Srr T. N. SINGH: 1 may inform
the hon, Member that the question of
their wage raise has been under
examination for the last more than
one month, at least ever since I joined
this Ministry. And this decision has
nothing to do with any individual’s
threat to fast.
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+[CONDUCTORS FOR FIRST CLASS
COMPARTMENTS

*238. Surt V. M. CHORDIA: Will
the Minister of RamwAys be pleased
to state:

(a) the names of passenger trains
running between Delhi and Bombay
and Delhi and Madras for which
there is no provision for conductors
for first class compartments; and

(b) the reasons thereof?]
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+[TEe MINISTER or STATE IN THE
MINISTRYor RAILWAYS (Surrl Ram
Susnac SmnGH): (a) Conductors or
Conductor Guards are not provided
exclusively for first class coaches or
compartments. Attendants have,
however, been provided in all corridor
type first class coaches on all trains
on these routes.
(b) Does not anse]
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Serr A. D. MANI: Sir, would the
Minister tell us how many Conductor
Guards work on these traing and for
how many bogies, and is he aware

that at wayside stations the publie
which want to board these trains have
', to engage special men to find out the
' Conductor Guards?

\ Sart RAM SUBHAG SINGH: Ac-

{ tually, Conductor Guards are there, as

, . said, on every Mail|Express train,
He is supposed to look after the inter-
est of all the passengers. But if there
is any specific difficulty, we shall cer-
tainly see that that dxﬁculty is elimi-
nated. . N

e

! Serr R. S. KHANDEKAR: May 1

know, Sir, whether it is not a fact
that the number of Conductors run-
ning on these railways is insufficient
and many a time it is very difficult to

locate them because they are almost
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agléep in the compartments and the
passengers find great difficulty in
finding them out and getting accom-
modation? May 1 know, Sir, what
steps the Government are taking for
removing this inconvenience to the
passengers?

Suri RAM SUBHAG SINGH: Ac-
tually, Sir, I do not think we are in a
position to increase the number of
Conductor Guards on each Mail or
Express train or other trains also be-
cause the number does not always im-
prove the quality of servicee What
we intend to do is to improve the
qualify of service and see that all the
people in charge, who are there avail-
able on railway stations or in trains,
T. C. or Attendants or Conductor
Guards etc. should all see that the
passengers are not put to any diffi-

culty.

Surr FARIDUL HAQ ANSARI: The
hon. Minister has just mentioned
about the corridor bogie. May I
know, Sir. whether he is aware that
for the last two years the Members of
Parliament have been complaining
that Attendants are not provided in
these bogies and due to that serious
incidents have taken place?

Sarr RAM SUBHAG SINGH: The
information that I have here, Sir,
indicates that Attendants are provided
in all the corridor type of I class coa-
ches, and if there is any place where
the hon. Member does not find an
Attendant, I shall see to it that that

is done.
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ZINC SMELTER PLANT

*239. SHRI Y. A. REDDY: Will the
Minister of STEeL. aND MiINES be
pleased to state:

(a) whether there is a proposal
under Government’s consideration to
establish a zinc smeiter plant with
polish assistance; and

(b) if so, where it is proposed to
locate the plant? t

Tae MINISTER or STEEL AND
MINES (Ssrr N, SanJiva Reppy): (a)
Yes, Sir.

(b) The question of location of a
zine smelter plant wag remitted for
detailed study to an expert committee.
The report of the committee is under
€xamination. A final decision in the
matter will be taken by Government
shortly.

Surt ARJUN ARORA: May I know,
Sir, if the Government is aware of
the fact that zinc is a much-coveted
commodity in the black market, and
Premium in the black market on zinc
is increasing almost every year? If the
Government jis aware of this sordid
fact, will it take proper steps to arrive
at a decision and set up a plant so
that more zinc is available in the
country?

Surr N, SANJIVA REDDY: I do not
know about black marketing but we
are importing, no doubt, about 80,000
tons of zinc. Naturally, the supply
being g little short, there may be
some black-marketing. The Govern-
ment is attempting to set up plants
tc process imported zine concentrates.
We do not have much of zinc mmmg
in this countrsy ; ~, - « -



